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A

SCHEDULE | FORM A _ é 4 Qe

PUBLIC ANNOUNCEMENT \

(Regulation 14 of the insolvency and Bankruptcy Board of India
(Voluntary Liquidation Prooess) Regulations, 2017)
FOR THE ATTENTION OF THE STAKE HOLDERS OF
GORINTA PROTEIN FOODS PRIVATE LIMITED

1.{ Name of Corporate Person '

-|2.] Date of Incorporation of Corporate

person

Gorinta Protein Foods Private Limited
03-03-1987 '

3.| Authority under which Corporate

person is Incofporated / Registered,

" Incorporated Under the Com;;anies

Act, 1956 -

4 | Corporate Identity number of
Corporate person

CIN :U05004AP1987PTCO07233

5.{ Address of the Registered office and
- | Principal Office {if any)
of Corporate person

Door No. 50-53-1/4, Plot No. 255,
N.E.Layout, Seethammadhara, ;
Visakhapatnam-530013, Andhrapradesh. IN,

6. Liquidation Commencement Date of
Corporate person

03.02.2024

7.1 Name Address, Email Address,
- | Telephone number and the
Registration number of the Liquidator

| 208/7, BDL Colony, Vanasthalipuram,

CS.RAMESH ATLURI

Company secretary& lnsolvency
Professional .

Address : Plot No. 165 Door No. 4-12-

Bhagyalatha, Hyderabad-soo 070,
TELANGANA IN

Email :atlurifcs@gmail. com

Mobile: 9247177852

Regn. No. IBBI/IPA-002/1P-N01032/
2020-2021/13455 : '

A 8.| Last date for submission of claims

04-03-2024

{Notice is hereby given that the M/s.Gorinta Protein Foods Private erned has com-
menced voluntary liquidation on 03-02-2024.

The stakeholders M/s.Gorinta Protein Foods Private Limited are hereby called upon-
{to submit a proof of their claims,on or before 04—03—2024 to the llquudator at the

address mentioned against item T

The financial creditors shall submit their proof of claims by electronic means only All
other stakeholders may submut the proof of claims i in person, by post or by electron-

ic means.

Snbmsssion of false or mxsleadmg proofs of clanm shall attract pe

1 Name & S»gnature of Liquidator
Date: 05.02.2024, Place: VISAKHAPATNAM (Sdl-)lhmosh Atiuri 4/
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